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[RAJYA SABHA]

to Questions 64

Furnishing of wrong information by
Mis. Bajaj Tempo Limited

1421. SHRI JERLIE E. TARIANG:
Will the Minister of INDUSTRY be
pleased to refer to the answe, fo Un-
starred Question 8 given in the Rajya
Sabha on th, 24th April, 1989 and state:

(a) whether Government are aware
that Mls. Bajaffl Tempo Limited quoted the
grand total price of matador F-305 make
as Rs. 9944375 in July, 1988; Rs.
1,10,237.89 in October, 1988; ' and
Rs. 1,08, 901.62 in November, 1988 and
Rs. 1,18917.16 in March, 1989 and char-
ged the same from the customers in Delhi
and not as contended by them;

(b) if so, what is the present price of
this Vehicle in, Delhi; and

(c) whether Government have investi-
gated the matter and the action his Mi-
nistry propose to take against the com-
pany in case their earlier information-
has proved to be incorrect?

THE MINISTER OF STATE IN THE
DEPARTMENT  OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY
OF INDUSTRY (SHRI M. ARUNA-
CHALAM): (a) Mls. Bajaj Tempo has
clarified that the information furnished in
respect of Unstarred Rajya Sabha Question
8 dt. 24th April, 1989 related to Matador
F-307 model and the price increase re-
ferred to the net dealer price Ex-Akurdi
plant, which did not include excise duty
etc. The company has further confirmed
that price  increases of Matador F-305
model as mentioned in the instant ques-
tion are correct. However, these are retail
price and include Basic Excise Duty,
Special Excise Duty, Cess, Dealers Mar-
gin, Central Sale; Tax etc. prevalent in
the respective months as referred to. The
company has also clariefid that the prices
quoted in March, 1989 include an amount
of deposit of Rs. 10,015.57, which was
collected as a matter of abundant precau-
tion from customers and which was equi-
valent to the differential duty amount pay-
able by the company in case the vehicle
was not declared fuel efficient. Since Mata-
dor F-305 vehicle has now been declared



